Name of the Corporate Debtor : Harneshwar Agro Products Power & Yeast (I) Limited
Date of C ement of Liquidation : 03-12-2020

List of Stakeholders as on : 09-03-2021
List of Unsecured Financial Creditors

Annexure-2
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The lender has second
Lokmangal Multi-state Co-Operative charged over movable and
1 Society Ltd MSCS/CR/216/2004 30-12-20| 64,90,55,212| 64,90,55,212|ST Loan, CC, Deposits NIL 29.56% NIL NIL NIL NIL Immovable property of CD
The Tender has given the Toan
to share holder who have
defaulted in their loan and
the CD was the guarantor for
2 State Bank of India - Baramti Branch SBIN0000321 02-01-20 32,650,615 | 32,650,615 [Term Loan NIL 1.49% NIL NIL NIL NIL that loan




